CEMTRAL ADMIMISTRATIVE TRIBUMAL. PRINCIPAL BENCH

Mew Delhi, this Qpth day of april, 2001

-

Hon“ble Shri FM.P. Singh,
R.K . Madan
-7, Greater Kaillash Encl.Id
Mew Delhl-48 v  ABpplicant

o

{3y Shri G.D.Bhandari, advocats)

-~

VETEUE

1. Bacrstary
Ministry of
Mirman Bhavan, MNaew Delhi

2. Diresctor Geneiral

Central Govit. Health Schems

Hirman Bhavan,

tihe  letter dated 14.%.97 by which his claim  for full
raimbursemsnt  of the amount incurred by him towards his

rreatment Tor Heart Surgery at Escorts Heart Institute
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Central  Government Health Scheme (CGH3, for short) for

Lwd
medical facilitiss. Earliser he was issusd Medical Cara
I P PRV G e s oy PR T VN SRV P
which expired on 31.12.85. On expiry of the same,

o this  sard  endorsement "For Nuraing Homs, only  in
Central  Gowt. Hosp.' was made, although in the sarlier
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e room in the mabltﬁl for the pericd of stay has  to
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at the rates charged by AIIMS is applicable. On the
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of  M.S.Chawla (supral, the

Judgensnt in favour of the petitioner as he was referred

oy & competent authority under the State Government of
Funjab  to  avail  treatment in ATIMS.  However in the

the regquired treatment was svailable in

the city of residence of the applicant  and thes

admissible amount as per package rate of Rs.99,000 has

been paid to the Hospital by the respondents.

b

. The counsel Tor the applicant further contended thst

jt

entitlement to private ward cannot be challenged on the

simple basis of the amount of his contribution to  the
CGHE  but is  related with the scale of pay of a

5

government Applicant’s penision  at thie

relavant

o cn w b Lo vy e T ea e S ode la ror [ NN ST AR PN po fA PUSE PO e S 1o odee

cannot be realated with the asubscription of the applicant
L 1

dee 20, ooy s rrn J.v 1. faad B . 1 ] oo Lou go vo - PR [ - na iy b e e
(Tl S adek cne CGHE Fund. On the obths hﬁ”d, ths lsarned

counsel for the respondents submitted that the amount of

penasion  of is  with refersnce to revicad
pension  aftsr  the recommendations of the 5th Pay
Commission  and it iz He  also
direw my attention to the letter dated 13.7.926 (Annsxure
A-12 to the DAY. As per para 4 of the aforesaid letter,
the entitlement for indoor treatmsnt would e as undsr:
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